Name of the Corporate Debtor: DISHA INFRASPACE SOLUTIONS PRIVATE LIMITED; Date of Corg&]sﬁpeﬁ?ger%n%{)grmp: 31-10-2025; List of Creditors as on: 03-02-2026; Name of IP: ; Process Number: 1; Last 5 digitof

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure
Creditor Contingent Claims Not Admitted under Verification (Only PDF)

No. of Claims Amount No. of Claims Amount % Share in Total
Amount of Claims
Admitted

1 Secured financial 0.00 NA
creditors belonging
to any class of
creditors

2 Unsecured financial 0.00 NA
creditors belonging
to any class of
creditors

3 Secured financial 1 61954031 1 47943087 45.36 0 14010944 Annexure 3
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 1 36281697.32 1 35944915 34.01 336782.32 Annexure 4
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 0.00 NA
(Workmen)

6 Operational creditors 0.00 NA
(Employees)

7 Operational creditors 2 1882287 1 3107 0.00 1879180 Annexure 7

(Government Dues)

8 Operational creditors 41 55528592 25 21797149 20.62 1255501 32475942 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 0.00 NA
any, (other than
financial creditors
and operational
creditors)

155646607.32 105688258 15603227.32 34355122
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